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WW4? Eli: afimw NATIONAL COMPANY LAW TRIBL‘NAL

w m: W3W «*1 Al? aim. Mile
6"‘F1mm Black-3.

c110 Colllplcx. Lmhi Rand,
=1? man/Mn Delln- 11110111

fi'fifi/ Dated’ 13‘h April 2019
ORDER

There whan he Special umch iii \ICLI‘ Hyderabad {mm 23.4 2010 iii 26.4.2019 a:29.4.2019 I0 3 5 2019 to allend mauers 1151211 befum Shll Ralxkond’al MumThe Special Bench shall comprise 01

Shrl K Anumhm I’udmmnhhil Swam). Member (Jndleial) shall firsl links up 1h: mailers of111:: Spmld Bench and [hell attend the mailers oflhell own Single Bench.
Act. 201 K

The Conslitlll‘lon ilI'Benell ii 115 per iecvion 419(3)1»Hhe Cllmpnni
This is In parlial modlflca‘lun ofOrder omen numbc‘rdated 24.9.2018 from 23420191026 4.2019 & 29420191015 ZU1q only

is...Kin/m.)

This i~

Reglflnr. NCLI’
Telephone: 24363451

as “uh the apnl‘olal or Hon’b1c viesmcm. NCL r.

Cap) 1n:-

1. 11.3.“) Hlm'blc limidem. Naiioml ciimpahy 11M 1r1bunal. New Delhi
2 Holl‘ble Mambers. Nazioml Company la» 114171111111.

3. Semiam National Company Law liihunal. New Delhi.
4 Officers nFNatimm Company Law Tribunal. Pnnclpal Bench. New De1hl’KquaIa/Mumbai’

ChennairAhlnedabad’AlIahabudiBengalum'Chandlgazh’Gllwahali’H).dcrabad’laipul/Cufldek.
a. P5 in Joint Swami (sh. GyaneshvlarKim: Slngh)Mmlslry ofCorporate Aflans, New

Delhi
6. NFL-1 web wifie’ Nollce Board,
7 The lmlilute 01 ,hancred Accounlilnts oflndlu. 1101 \Icvi Delhi.
X "1111> Inslitun: ol'Colanlily Secmlarles oflndlu. 1( L House 22 Instilmional Area. 1 odhi

Rnad. Nm Delhi , 1 10003
9. The mslmlle ofc ~1Accoimlam<oflndi (MA Bhawnn, 3 Insilmuonal Ama,1.od1ilRimd.

New De11il~110003
10, Corporate 18“ Admer. 158. Basanl FIICIRVQ Palam Road. Nev. Delhi-110057
ll Taxman Allied Services LId , 59132, NewRohlnk Roadi Delhi.
12 The All India Reporter I‘ll. le.. 117D, 'B' Black. Delhi HZgh Coun. Nevl Delhi.
13, Bar Council. New Deth’Mumhai


